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stora&e of such heavy machinery. in 
future. These are being implemented. 

\ 

Reports of Commissioner of S.C. aad 
S.T. 

( Sui bIIIrajIt Ga"': 
11'1. ~ Dr! Yaabpal SIIIIh: 

L Sbri KllJlllr SlDch: 
Will the Minister of Social Seen· 

rlt;,. l>e pleased to state: 

(a) whether the reports of the 
Commissioner of Scheduled Castes 
and Scheduled Tribes for the yean 
1982-6! and 1983.64 have not so far 
been presented to Parliament; 

(b) if so. the reasons therefor; and 

(e) the stepo being taken to expe-
dite their presentation? 

The MlDIster of Law and SoeJaI 
Seeurlty (SbrI A. K. Sen): (a) to (c). 
The Commissioner for Scheduled 
Castes and Scheduled Tribes has sub-
mitted his report for the year 1962-83, 
to the President. A. this report has 
not been printed yet it has not been 
possible to place copies of this report 
on the Tables of the Lok Sabba and 
Rajya Sabha. Steps are being taken 
to expedite the printing of this report. 

The report of the Commisaioner for 
the year 11163-" expected to be sub. 
mitted to tbe President on or about 
30th September, 111M. 

Autonomous Body for Social Welfare 
Work 

... J 8br1 -..,It G1qMa: 
1.. 8hr1 YuIt,.. 8bIrJI: 

Will the l'IIiDister of 8ec1al Sen· 
rlt, be pleased to state: 

(a) whether it b _d to creat., 
an autonomous body for social wel-

. 
The MJnIIIter of ...... ... IIeeIaI 

8eearlty (Shrt A. It. S-): (a) There 
is already the Central Social Weltan 
Board which enjoys autonomy; 

(b) and (e). Do not ariae. 

Rice Production 

l1li. SIu1 a. O. DDIIey: Will the 
Minister of ...... aM AptqIaue ~ 
plened to .tate: 

(a) whether it is a fact that 23 
blocks have 'been selected in Punjab 
for the implementation of the p!'O-
gramme of intensive cultivation of rice 
during ISM-55 to increase its produc-
tion; and 

(b) how the Icbe1l1e Is proll'ellin& 
and whether Government propole. to 
eItend this Icheme to other States? 

The Depaty MIItI8&er In the ...... 
try of Pood and ApIeaJtare (1IIrt 
8hahDawu Khan): (a) Yu, 

(b) The scheme was launched only 
durinl the Kharif sealOn of the cur-
rent year. It is, therefore, too early 
to assess the reaul Is. Similar schemes 
have also been Introduced ill the other 
States. 

Air IDllIa ....... '87 __ 

100 I Shrt R. G. Dulley: 
. 1.. 8hri Suohvut Mehta: 

Will the Minister of CIvB Avlatla 
be pleased to state: 

(a) whether it is a fact that Air 
India'. new boeing 707-320B arrived 
here on the 29th May, ISM. after a 
non-stop fti.ht from Landon; and 

(b) how this new BoeIng compares 
with the existing ones? 

The MbdIIter of CI't'II AYIaUft (8'hr1 
1laJnIqe) : (a) Yes, Sir. 

(b) TIle new aircraft has the Pratt 
&< Whitney JT3D-3B Turbofan engines 
.Installed, which have bleher take-off 
thrust rating by 500 lbo. per eneine. 
Together with the improved featu .... fare work; \ like fWi )en&tb l~ eda- bp, 

(b) if so, the reasons therefor; and 

(c) when a decision in the matter 
i. likely to be taken? 

m!Ktilled wiD, ti~ and aain Sap at 
larcer ... tile hliber rated tilnllt 
eDCiDes enable tile aIrentt to ~ 
and land at leuer runw.,.. lenIrth than 
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707-.37 by about 10 per cent to 13 per 
cent, depending upon the temperature 
conditions. 

In cruise conditions, due to the 
higher cruise thrust availability of 
P& W JT3D-3B engines, the aircraft 
can attain a given speed earlier than 
707 -437 and on long sectors like 
London-New York, this results in a 
lower 1Iight time by about 15 to 20 
minute.. 

Another important feature of the 
aircraft is its comparatively lower 
fuel consumption, due to the charac-
teristic advantage of Turbofan engine 
over the pure jet or bypass engine. 
Consequently, for a given mission, the 
fu~1 consumption for this aircraft is 
about 10 per cent less than the 707-
437 with Its Rolls Royce Conway 508 
engines, or alternatively it can 1Iy for 
a longer distance than 707-437 at an 
equal take-off gross weight. 

New Delhi-LOndon Air Service 
Via MOICow 

{ 

Shrl R. G. Dubey: 
Shri S. C. Samanta: 

101. Shri M. L. Dwlvedl: 
Shrlmatl Savltrl N ..... : 
Shrl Ouar LaI Berwa: 

Will the Minister of CIvil Aviation 
be pleased to state: 

(a) whether there il a proposal to 
atart an air service between New 
Delhi and London via Moscow; and 

(b) if 10. whether there have been 
any talks between Russia and India 
in this matter? 

The Minister of Civil Aviation (Shrl 
KanllJll'O): (8) Yes, Sir. Air India 
have plans to operate two flights per 
week between New Delhi and London 
via Moscow. The first such service 
will operate ex New Delhi on Ootober 
2, 1964. 
, (b) Inter-airline dilcusslons between 
AIr India and Aero1l0t were held in 
Moscow In June,' 198. when agree-
ment wu reached for the operation 
of this servIce by Air India. 

Grow More J' <)Od Campalp 
102. Shrl P. C. Borooah: Will the 

Minister of Food and Agriculture be 
pleased to state: 

(a) whether specis:! fertiliser quotas 
had been allotted to various Statest 
Union Territories for the current crop, ' 
as a part of the, grow-more-food-
campaign and if so, to what extent; 

(b) whether some of the State. 
have failed to lift their quotas of 
fertilisers in due time and if so, which 
ones, and the reasons therefor; and 

(c) whether similar quotas are being 
allotted for' the coming kharif crops 
also and if so, to what extent and 
what are the assessed requirements of 
each State tUnion Territory in this 
respect? 

The Deputy Mlnillter In the Minis-
try of Food and Agriculture (Shri 
Shahnawaz Khan): (a) In adltion to 
quarterly allotments made In favour 
of the State Governments in the usual 
course, additional quotas were sanc-
tioned to some State Governments 
vide Appendix 'N of the statement 
laid on the Table of the House 
(Placed in Library. See No. LT-30051 
64) to meet the increased require-
ments of their agricultural prog-
rammes. In addition, allotments were 
also made vide Appendix 'B' to meet 
the special requirements of Jute, 
cotton. tobacco, tea coffee and rubber. 

(b) In a few cases very small 
quantities have not been lifted by the 
State Governments. The quantities 
not lifted and the reasons therefor 
are shown in Appendix 'C' of the 
statement. 

(c)_As usual, allotments will be 
made on quarterly baals in future also. 
The requirelDents as a_sed by the 
State Governments for the next two 
quarters viz O"lober-December 19M 
and January-March 1985 are given in 
the Appendix-'D' ,of the statement. 
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